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%mdavir to be Fuenished by the candidate alongwith Nuomination Paper
Before the Retveaing Officer
For election to.......... veereee ~iname of the House:

7 FromBAMKIPU K. ...........Constitueney(Name of fie Uonsiiu.
%

fTa _yenrs, residen ulJ o U-’U-fﬂ" WET

Ton full postal address), o cabnbidals ab i st
ion, do hereby solemaly affiem and state un oath a5 under:

o\ jlﬂnb:.t. out whichever is notl applicable)
{1y | am a candidate set up hﬁ-&ﬂﬂ'l_}‘. Iﬁﬁiﬁm: of the political 'pﬂﬂj’ b/ any contesiing 3, i
Independent candidate,
(1) Details of PAN and statos of filing of Income tax return :

| SiNo. TNames y [ Permanent The financial year far | Total i income 1
Account Mumber | which the last shown In Income
(PARN) Income-tax return has | Tax Return { in
been filed Rupses)
1

S-NiT/a NAG/IN  AFpanasg] 2070 =31 1425, 500
2 Spouse-DeeP Mala Crelvagiod, BWC R & 146 | Q011 - 12 289490

i. Dependent |
4 Eh::pundml
5 Dependent3 _........

() The following case(s) is/ are pending against me in which eognizance has been taken by the court:- M/A

l 8l | Offence Description : |

Ma. = : -—-""'l

i{a} | The details of cases where the court has taken ]
cognizance, Sections of the Act and deseription

of the offence for which cognizance taken :

{ (b} | Mame of the coun, Case Na. and Date of order
taking cognizance :

L= B — -————-1
{c} | Details of Appeal {s) / Applicution(s) for revision 2
{if any) filed againsi the above orden(s)

LS

SN Es- W —

4. Cases in which | have been convieted by a eourt ufl.uw{uthtr those referred to in Furm 16): Hf Fl

'Ila} The details of cases, Sections of the ey .
: Act and description of the offence for \
which convicted . i

|
I
I . Y. ... o ol |
| (h} {HamnFl}wEnuﬂ{s‘l.Eann. and II
I I Dagefs) of order(s) .




That [ give here in below the details of the assets (immovable, movable, bank balance, etc.) of

spouse,

{A) DETAILS OF MOVABLE ASSETS
{ Assels in joint name indicating the extent of joint ownership will also have to be given)
51 | Description Self Spuuse(s) Dependent- | Dependent- | Dependent- |
M. Nameqs) | 2 3
NITIN NABIN (WIFE) DEEPMALA MName Mame  Mame
(i) Cash s, § OO0 5. S000.0:
(i) | Deposits in | (m)Saleries  Ave | Adc MNoJ06U6696891 @
Hanks, Mo, 0830465266 581 Main Branch
58| Bikar Vidhan | Gandhi Maidan, Patna.
Mandal, Patna Rs.B2.203 (eighty two
Rs15, 74 1,12.2012) | thousand  two hendred
(fifteen  thouwsand | three)
SEVen bundred | (BJPPF AC Rs 36000.00
fsrty ninch
{iii} | Bomds, Mil Nil
Diebenturas
and
Shiares i
| Companies
{iv) | Other {a)Polici  of lic (AIPolicy of LIC no
financial Nos1 1599590 517635822
instruments, Premium Yearly of Rs. 19718 yearly for
NS5, R=9260.00 for 5 15years
Poestal Yienrs MECHO.
Savings, {b)Polici SADD-91 TERO-RE50:00.00
LIC  Policies, | NoS15T0612] S50DD-558032R5 500000

2l

Premium Yearly of
Rs. 259800 for 23
Years

SSDDSSH033-RS.5000.00
S50D35R034-RE.5000.00
YSEERDGOZIRE. 10,000.00
QSEEBDGOZ4RS. | 0,000.00

CONT. MOVABLE ASSETS

(vh | Motar

Vahicles

Hire

purchases Nil

f(Details  of make,
Registration

Moete, year of
purchase and amount

J

Inova  regestrion
no BRO-BF-2040
Purches on Basis
of Loan  from
5B, Brasch at
Bihar Vidhan
Mandal, Patna
Amount RS- -
12.02.08]

(i)

Jewellery {give
details of weight and

vitlwe)

Gold Chain  of
WwE.5 s,
Coasting of
Rs. 140MHLDO
Gold  Ring  of
wt.d.gms, of

Hs.
| 11200000
Toal
25,200.00
(Rupees Twenty
five thoussnd
two hundired

Only)

Rs.-

Gold Omaments
of wi, 40.gis,
Costing of

Rs.1 12,0400, 00
Silver
Ornaments of wi.
200 gms.
Costing of

R, 20,000.00
Total
1,32,0000.00
{Rupees ane
lakh thirty (wo
theusand Only)




fix,

i
r L
|

i ¢ Zhims/interest
| Caross Total value

e

. Iyetails of Immovable assets:
L Properies in joint ownership indicating the cxtent of joint ownership vill alse have to be indicat
2 . Each land or building or apartment sheuld be meniioned separmely in this format.)

{Mese;

rw
No

T -[Heﬂ:n'.ptinn

Self

Spuse

| Dependent-1

Dependent-2 | Dependent-3 |

(i

Location(s)
_ Survey number(s) )
Avea { Total measurement in
acres)

MIL

Mil

Whether inherited property
( Yes or MO

Date of purchase in case of self

nequired property

Cost of Land (in case of
purchase)at the time of
purchase

Any Investment on the land by

way of development,
construction etc.

Approximate Current markel
valoe

(i

MNop-Agricultural Land
Location(s)
Survey number(s)

ML

Area (Total measdf@ment in
5q. ft.)

Whether Inherited property
{¥es or NO)

) G (I 8

Date of purchase in case of self
scquired property

Cost of Land (in case of
purchiase) at the time of
purchase

Any Investment on the land by
way of development,
constraction ete.

Approximate Current market
value '

(iii)

Commercial Buildings
{including apartments)
-Location(s)

~Survey numbser(s)

aiL

ML

Built up Area (Total
measgrement in 5q. fL)




| ¥ waher inheried propeny
Li' e or NO)

| D= of purchase in case of »oif
[ writired praperts

ot of propedy (in case of
pa Fehase) at the time oF
e chase

Any Investment on the :
| pairperty by way of

+ development, construction elc,
i Approximate Current markel
| value

Residential Buildings (including
apartments,)

-Location(s)

- Survey number(s)

| AN

M

Auea (Total measurement in
54} 1)

Built up Area (Total
measurament in sq. f.)

Whether inberited property
[Yes ar NO)

Date of purchase in case of self
acquired propery

Cost of property (in cass of
purchase) at the time of
| purchase

Any Investment on the land by

way of development,
canstruction efc.

Approximate Current market
value

—r— -

iv) | Others (such as interest in
...\ property)
| (vi) | Total of Current Market
{ Value of (i) to (v} above |

{6) 1 give herein below the details of Habilities/ dues to public financial institutions and government :-

Fg.

(Mote: Please give separate details of name of Bank , institution, entity or individoal and amount for cach item)

_'Eﬁcriptlun Self Spounse(s) Dependent-1 | Dependent-2 | Dependent-3 |
| Mo Tl
I'th | Loan or dues te Bank/Financial ©ar Bharvidis L
v inis) &hminf s sl e

Name of Bank or Fl Rs 7. 3¢9

Amocunt outstanding :

_Mamre of loan f:'ﬂkttm

- | Loan or dues to any

| individuals! Entity other than AL ML
i mentioned in (i) 2 bove.
- Name(s) = -
. Amount dutstanding
! Mature of lotn = e




i i Ay oiher liability

M L

Gerand total of liabilities 15,50, 000

(i} | Ceoverpment Dues: '
[ues 1o departments dealing !
with government
accolumodation

My L

1" Dues 1o departments dealing
with supply of water

| M

Dnses to departments dealing

with supply of electricity My L

Dues to departments dealing
with supply of
telephones/mobiles

ML L

Dues to departments dealing
with government transpart
{including airerafls and
lelicopters)

[hcome Tax Dues

Wealth Tax Dues

Service Tax Dues

Municipal /Property Tax Dues

Sales Tax Dues

Any other duas

Grand total of all Govt. does

et iy s

b. Spouse . an i, &rnhﬂsl:j car
(8) My educational qualification is as ul :er:

(Give details of highest School / University education with full form of the certificate/ diplomal degree course)
(Mams of the School /College/ University and the year in which the course was completed.)

(%) ABSTRACT OF THE DETAILS GIVEN IN (1) TO (3) ABOVE: ™~

1. | Mame of the candidate

Sh/SmL/Kum.
MITIN MNA BN

2. | Full postal address

10, Water Tower Viwrchan falel Palh

Slate

3. | Mumber and Name of the constituency and

191, BawkipwL , ihay

3. | Mame of the Political party which set up the
candidate (otherwise write ‘Independent")

'%Lh"“:t Townfu -FM'L‘____

4. | (a) Mumber of cases in which conviction order

Falng

|  NrL




F

1 (¢, Tuial number ol i ndml, chaes whene the

eanirt {s) have aken cognizane

T ¥ew i which T i
tnu.u'nr1aw. Returm filed
-

ol T renin® b ey
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=

ot i OB

s

e e

o] Candidaie B\ COVEA 12575 £
b mﬁﬁ%”ﬁ A F

_ Details of Assets and Liabilities in rupees

__|__.3:3_“r_’-f_h

S

Deseription

-

Self Spouse | Dependent-[

Deperdent-11

Dependint i

Movesble
Asset (Tatal value)

I_mmuv: hle
Assel

e . il

Purchase Price and
Development Cost of
Immaovable Property
{Total Value)

[il} | Approximate Current
Market Price of

Asses (Total Value)

Liabilities

(1) Government
dues (Total)

(ii} Loans from Bank,
Financial Tnstituticns and
others (Tolal)

Y, 30,000

Pl

Highest educational qualification:

[072- €.81¢ M. Poklia tehoal Delbi, CAI6Roas e L Py 1998
(Give details of School / University education with full form of the certificate! diploma’ degree
course) (MName of the School /College! University and the year in which the course was completed.)

VERIFICATION

I, the depanent, above named, do hereby verify and declare that the contents of this affidavit are trie and corect 1o the
best of my knowledge and belicl, no pan uflt is faise and nothing material has been concealed there from, | further

dectars that ;

{u) there is no case of conviction or pending case against me other than those mentioned in items 3 and 4 above:
i1l L, miy spouse, or m_-,.--dnpendmu diy mot hive any asset or lability, other than those mentioned in items 5 and 6

ahow,

Verifiedat...,

*

histhe. 20 o,

.dayu!‘....‘.:ﬁlrn,.,...

DEMONENT




Nate: 1 Affidavit snould be filed Iatest by 3.00 M on the last date of Filing nominations.
2 Affidavit suould be swurn before an unth Commissioner or Muagistrate of the First Class. or hefore a Notary
Publiz,
A All columen should be filled up and 1o column to be Jel blank. 1F there is no information i furish in respect of
any iiem, either “Mil” or “MNot a;plicable”, as the case may be, should be mentioned
4 The affidavit should be either 1vped or written legihly and neath
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